T.0. No. 7§-Vol. vV

RESUME OF WORK DONE BY
LOK SABHA

[FIFTH LOK SABHA—FIFTH SESSION]

—

(315t Fuly to gth September, 1972)

LOK SABHA SECRETARIAT
NEW DELHI]
September, 1972



PREFACE

This publication contains a brief resumé of work done by
Lok Sabha during the Fifth Session of Fifth Lok Sabha, 1972.

S. L. SHAKDHER,
NEw DELHI; Secretary.
September 16, 1972,



1.

W

o

10.
1I1.
12.
13.
14
15.

16.
17.

18.
19.

20.

CONTENTS

DURATION OF-SESSION . . . .
ADJOURNMENT MOTION . . .
BILLS—

(i) Government Billg . . . . .

(ii) Private Members’ Bills . . .
CALLING ATTENTION STATEMENTS .
DIVISIONS . . . . . .
FINANCIAL BUSINESS —

General Budget . . . \ .
LEAVE OF ABSENCE . . . .
MOTIONS—

(i) Motions under Rules 191 and 342 . .

(ii) Motion under Rule 388 for suspension of rule
OATH OR AFFIRMATION. . . . .
OBITUARY REFERENCES . . . .
PAPERS LAID ON THE TABLE . .
PERSONAL EXPLANATION UNDER RULE 357
PETITIONS .
PRIVILEGE MATTERS . . . . .
QUESTIONS—

(i) Starred . . . . . . .
(ii) Unstarred . . . . . . .
(iii) Short Notice , . . . .. .

“iv) dli-an-Hour discussions arising Out of answers to

RESIGNATION BY MEMBER . . . ..
RESOLUTIONS—
(i) Statytory Resolutions . . . .
(ii) Private Members’ Resolutions
SHORT DURATION DISCUSSIONS (RULE 193)
STATEMENTS BY MINISTERS—
(i) Suo moto statements made /laid under Rule 372

) (ii) Statement under Rule 199 . . . .

(iii) Statement under Direction nus . .

(iv) Statem:nts cOrrectin g i nformmon regardnng Stlrred qucsuons

under Direction 1

STATEMENT SHOWING TIME TAKBN ON VARIOUS KINDS

OF BUSINESS . . . .

questions

12
13

13
13

14
15
15
16
17
17
17
18

19
19
19

21

22
23
24

25
26
27

27
28



RESUME OF WORK DONE BY LOK SABHA DURING THE FIFTH SESSION
OF FIFTH LOK SABHA JULY—SEPTEMBER, 1972

1. DURATION OF SESSION

Date of commencement . . . . . « 31st July, 1972
Date of adjournment sine die - . . . * 4th September, 1972.
Date of prorogati on . . . . . * 6th September, 1972.

Number of days of sittings . 2§

Number of hours of sittings 156 hours and 30 minutes.

2. ADJOURNMENT MOTION

Subject Names of Members Date op Remarks
)
before
the
House

Reported unprecedented SarvashriS.M.Banerjee, 21-8-72 The Speaker

police atrocities resulting  Dinen  Bhattcharyya, his cOnsent. Leave
in killing of Delhi Home-  Krishnen Manoharan, for by Shri
uard’s staff officer, po-  D. Deb, Jagannathrao S. M. Baperjee was
ice firing and lathi  Joshi, Jyotirmoy Bosu opposed. Members
chargeseriously injuring end Samar Mukherjee. in favour asked to
more than three hundred rise in their places.
persons at Shahdara and As less than SO
Government’s failure to Members rose, the
check the same,

Speaker declared
that leave was not
granted.
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4. BYs with@titwn . ¥
s. Part-discussed . ‘ . . . . . . . 1
6. BiMls pthwmg at the o oOf the &nwn wepm Nd. 8% of
Bull:tin-Part 11, dated 32-9-1972. . . . . 100
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4. CALLING ATTENTION STATEMENTS

"8l Brief Subject Name of the Member  Name of the Minister  Time
No. who called atten- taken
tion Date of statement
“H- M.
1. Rise in prices of essential Shri S. M. Baneriee Shri Y. B. Chavan 0°45
commodities including
food articles. 31-7-1972
2. Murder of some trade Shri Madhu Shri R. K. Khadilker .0%0
unionists in Chinkesuri Dandavate
Treepit Colliery at 1-8-1972
3. Burning alive of 10 Hnri- Shri Hari Singh Shri Ram Niwas 1'28
%f?ﬂigclgf U.P.
. 2-8-1972 & 10-8-72
4. Discontent among Tea- Shri Bakshi Nayak  Prof. S. Nurul Hasan 042
chers of Delhi Uni- g
versity over setting up, 4-8-1972
of College Councils.
s. Fraud committed by Shri Piloo Mody Shri K. C. Pant 0°s3
Belllpur Sugar Indus-
Lud.,, on Share- 11-8-1972
holdcn
+6, Failure to complete Far- Shri Samar Guha Shri Baijnath Kureel 1.03
A/ £led m muring 16-8-1972
water
mto nve ooghly.
.  Smuggling by a section Shri Vikram Mahajan Sardar Swaran Si 0'10
7 of “g::fﬂnry officials o o 0§
representing  European 17-8-1972
countries in Calcutta.
Crisis in powerloomin-  Shri Bhnoomub Shri L. N.Mishra 0.22
B dustry in Maharashtra. Dhamankar
18-8-1972
9. Demand of Cement  Shri Shyam Sunder Shri R. K. Khadilkar 029
workers for interim Mohapatra
relief. 21-8-1972
10. Demand of the emp! Shri Dinen Shri K. R. Ganesh 048
of Reserve Bank of India, Bhattacharya .
Calcutta. 25-8-1972
11. Recent moves to undo Shri Shyamnandan Shri D. P. Yadav 0°31
the policy of Pro- Mishra
hibition. 28-8-1972

12



s. DIVISIONS
Number of Divisions held . . . . . . . 10
- 6. FINANCIAL BUSINESS
Subject Dateof Date of Time
presenta- discussion taken
tion
H. M.
General Budget
Supplementary Demands for 22-8-72 29-8-72 Discussion and vot- 1-87
Grants in res of the ing on  Supple-
Budget (Gen for 1972-73. mentary Demands
for Grants
(General).
7. LEAVE OF ABSENCE
‘SL Name of Member Period for which leave Date when leave
No granted granted
1. Shri D. P. Jadeja . . 10-4-72 to 1-6-72 1
2. Shri M. S. Sanjeevi Rao . «  31-7-72 to 18-8-72 L 28-8-72
3. Shri Chandu Lal Chandrakar e  31-7-72 tO 1-9-72 j
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(i) Motion under Rule 388 for suspension of rule

Brief subject Member Date on Time Remarks
which taken
motion
moved.
H. M.
Suspension ofrule338 inits Shri R.D, Bhandare, 9-8-1972 c—©C2 Adcpied
application to the motion :
for rescission of the deci-
sion ofthe Houseadopting
amendment for reference
of the Disturbed Areas
(Special Courts) Bill, 1972
to & Joint Committee
9. OATH OR AFFIRMATION
Sl. Name Constituency State Languege of Date
No. oath/
affirmation
1 . Shrimati Maya Ray Raiganj West Bengal English(effr-  21-5.72
mation)
2. Shri Ramsingh Bhai Indore Madhya Pra- Hindi (effir- 31-7-72
Varma desh mation)
N 1% R RS |



10. OBITUARY REFERENCES

Sl. Nin: ni pirticulars Date ofdeath Dateon which Timetaken  Remarks
No. of Mm%z2rship reference made - )
1 2 3 4 5 6
H. M.
His Majesty the Kin 21-7-72 31-7-72 )
}?mc Dorji Wan k
huatan
. Shrilndulal Yajnik, 17-7-72 1-7-72
sitting Member of 30777
Lok Sabha
_ 0—39
3. Shri Ghulam Mohamad  15-7-72 31-7-72 r
Bakshi, Member of the
Fourth Lok Sabha
4. ShriRamananda Das, 16-7-72 31-7-72
N M:mber of the First
Lok Sabha J
e
N;-’ ShriJ. K.Choudhary, 6-7-72 2-8-72
M :mberofthe Fourth
Lok Sabha
0—10
6. Dr. Dairam Prakash, 31-7-72 2-8-72
M :mb:r of the Consti-
?L. tu:nt Assembly and !
ProvisionalParliament
7, Shrilywir Mirandi, sit- 7-8-72 7-8-72 o—38 After obitu-
ting M:mberof Lok ary refer-
Sabha ences, the
House was
adjourned
fortheday.
8/ Shrimati Minimata 11-8-72 14-8-72 0~23 After obitu-
. Agam Diss Guru, Sitt- 1 aryrefer- «
i M:=mberof Lok ences, the
Sabha House was
adjourned
for the day.
9. Dr. A. G.Sonar,sitting  19-8-72 21-8-72 0—09

/' Me=mber of Lok Sabha

16 : ‘ i
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. Shri M. Suryanarayana  18-8-72] 22-8-72 o—08
Murti, Member of : .

Second, Third and

PFoyrth Lok Sabha

hriM. Shankaraiya, 22-8-72 28-8-72 0—0%§
Member of the Provi-

sional Parliament, Se-

cond and Third Lok

Sabha

12. Major Harinder Singh,  31-8-72 1-9-72 o—o08
Member of the Central
Legislative Assembly

13. ShriN. Madhava Rau, [
Member ofthe Consti- 28-8-72 2-9-72 O=—04

L tuent Assembly

11. PAPERS LAID ON THE TABLE

(i) By Goveroment . . . . . 331

(ii) By Private Members . . . . . . . .

12. PERSONAL EXPLANATION UNDER RULE 157

Brief Subject Name of Member Date Timetiken
who madethe
personal
explanation
H. M.
Certain remarks attrituted to Shri Shri Atal Bibari Vaj- 1-8.72 c—06
Atal Bihari Vajpayee bythe Prime payee .

Minister in her speech in the
Houseon 31-7-72

13. PETITIONS

Frescnted by Members . . . . . . . .
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15. QUESTIONS
(I) Starred
Number of Questions put down in Question Lists |

Number of Questions orally answered

- - - - “0.

. . . . . . 175
(I1) Unstarred

Number of Questions put down in Question Lists and written answers furnished 4,379**

(I11) Short Notice
Number of Questions put down in Question Lists 6

Number of Questions orally answered . . . . . . 6

*Includes 4 Starred Questions withdrawn by the L{cmbeufTrmsf&md from one
Ministry to another Ministry.

*#Includes 103 Unstarred Questions deleted or withdrawn by the anbers or trens .
ferred from one Ministry to another Ministry.
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16. RESIGNATION BY MEMBER

Name State Constityency Date of Date of
resigna-  announce:
tion ment in

the
House
Shri S. M. Krishna Mysore Mandya 23-6-72  31-7-72
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19. STATEMENTS BY MINISTERS
(1) Suo=moto statements made/laid

under rule 372
SL Subject Name of Minister Date  Time
No. taken
1 2 3 4 5
H.M.
1. Incident that occurred in the Willing-  Shri Uma Shankar 31-7-72 0-04
' don Hospital on the 16th May, Dikshit
1972 relating to a Member of Lok
Sabha
2, Agreement on Bilateral Relations Sardar Swaran 31-7-72 014
etween India and Pakistan signed Singh
at Simla on 2-7-72
*3. Drought condition in the country ,  Shri Fakhruddin 1-8-72 0-02
. Ali Ahmed
4. Government business for the week Shri Raj Bahadur 4-8-72 v+ o0-'0O1
commencing the August,
1972
5. Cyrreat sugar situation . * .  Prof. Sher Singh 9-8-72 o' 10
6. Attempt on the life of the Chief Shri K. C. Pant 10-8-72 0-02
Minister of Nagaland
7. Government bysiness for the week Shri Raj Bahadur 11-8-72 » ©-23
commencing the 14th August,
1972
‘8. Asians in Uganda . . . Shri Surendra Pal 11-8-72 004
Singh 7
9. Criticality of the first unit of the ShriK.C. Pant I1-8-72 002
Rajasthan Atomic Power Project
located at Rawatbhata
mo. Crash of Indian Airlines Fokker Dr, Karan Singh 16-8-72 0-0§
Friendship aircraft on 11-8-72
11. Government business for the week  Shri Raj Bahadur 18-8-72 ~° o0-08
commencing the 213t August, 1972
*12. Submission of four Interim Reports  Shri Fakhruddin 21-8-72 ..
by the National jion on Ali Ahmed '

Agriculture

*Statements were laid on the Table.
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I 2 3 4 s
H M
13. Gdvernment business for the week Shri Raj Bahadur 26-8-72 \/ os09
commencing the 28th August,
1972
14. Sugar and sugarcane policy . Shri Fakhruddin 29-8-72  ©0°10
Ali Ahmed
15. Fixation of sitting of the House Shri Rej Bahadur 30-8-72 .
on Saturday, the 2nd September,
1972
16. Meeting of the Representatives of Sardar Swaran 30-8-72 0-06
India and Pakistan held in New Singh
Delhi between the 25th and 29th
August, 1972
17. Declaration of the Naga National Shri K. C. Pant 1-9-72 0-03
Council and certain other associa-
tions as unlawful associations
*18. Drought condition in the country Shri Fakhruddin 2-9-72 00§
Ali Ahmed
*19. Alleged harassment and ill-treatment Shri K. C. Pant 2-g-72 020
meted out to Shri Ajit Kumar Saha,
M.P., by the Railway Staff and
Police at Asansol Railway Station .
on 29-6-72
20. Fixation of sitting of the Housec on Shri Raj Bahadur 2-9-72 o018
Monday, the 4th September, 1972
21.. Asians in .Ugand.a Sardar Swaran Singh- 4-9-72 0-36
*Statements were laid on the Table.
(ii) Statement under Rule 199
Subject Narme of Member Date  Time .
taken
H M.

Resignation from the office of Minister Shri K. Henumanthaiys 31-7-72

0'04
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(iH) ‘Statépaent under Directibn 115
Brief Subject Name of Minister who Date Time
Member who replied taken
raised the
matter
H. M.
Certain information given by the Shri Shri H.R. 4-9-72 0'30
Minister of Petroleum and Shyamnandan Gokhale
Chemicals in the House on 4th  Mishra
and 18th August, 1972 about
the purchase of shares of Balmer
Lawrie & Co.
(iv) Statément correcting information regarding Starred Questions under
Direction 16
Brief Subject Name of Minister Date Time
taken
H. M.
*Correcting the answer given on 31-7- Shri Uma Shankar 16-8-72 o' oI

72 to Starred Question No. 14 re- Dikshit
garding the behaviour of Doctors

in Delhi hospitals with victims of car

accident.

*Statement was laid on the Table.



20. STATEMENT SHOWING TIME TAKEN ON VARIOUS KINDS OF
BUSINESS

Business

Percentage

Time to the
taken total time

ADJOURNMENT MOTION
‘BILLS—

(@) Government Bills

(b) Private Members’ Bills
BUDGET—

G:zneral Budget . .
CALLING ATTENTION NOTICES (Rule 197)
DISCUSSIONS—

(a) Half-an-Hour Discussions (Rule 55)

(8) Short Duration Discussions (Rule 193)

"MOTIONS (Rules 191 and 342)
‘QUESTIONS
‘RESOLUTIONS—

(a) Statutory Resolutions

(b) Private Members' Resolutions

- -

“STATEMENTS (Rules 199, 357, 72 and 377 and Dlrectiom

16 and 115%)

*OTHER MATTERS such as Oath or Affirmation, Papers laid on
the Table, Obituary References, Privilege issues, Points of
Orders etc.

ToTtAL

H. M.
0'05 oI
*45-06 28-8
7:23 47
1°57 12
7°48 50
421 28
20'I1§ 12:9
24-30 15°7
22-40 145

*

500 32
3'56 2-5
13-29 8:6
15630 100°0

*Joint diecussion took place on Statutory Resolutions [vide Statement 17(i), p. 22]

and moations for consideration of the connected Government

fvide S. Nos. 16 and 31

‘of Statement f'i) pp. 2=-8]. Time taken on joint discussion has been shown un

@Government Bi
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